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Report on forest lands and forest encroachments in the
State of Kerala

The forest area under the Kerala Forest Department is 11531.139
km2 at the close of the year 2021-22 and forms 29.67% of the total
geographical arca of the State (38863km2) as against the National
average of 23.24%. The extent of encroachment as per the
Administration Report of Kerala Forest Department for the year
2021-22 (latest published) is 5024.535 ha. From the area indicated
in the administrative Report published in 2021-2022,

1. 6.0832 ha encroachment forest land has been vacated

2. 67.6240 ha has been reduced for the cases of forest rights
given under Forest Rights act 2006, vacated as per court orders and
vacated by residents voluntarily.

3. 13.2348 ha of the newly identified encroachment of forest
land has also been added.

As on 31.03.2024, 4975.5239 ha of encroached forest land in the
State is to be vacated.

Forest Department is taking stringent action as per law, for
eviction and prosecution on encroachment cases. Eviction of forest
encroachments post 01.01.1977 has been declared as the policy of
the State Government. Based on the above, it is reported that the
Forest Department is making earnest efforts for protecting the forest
lands and elimination of encroachments. As per the Administration
Report from 2021-22 onwards no forest encroachment has taken

place.

Law and Order problems associated with eviction of old
encroachments and litigation's during caims construction are the
major impediments faced by the department in addressing the issue.




Digitization of forest boundaries in collaboration with Revenue
Department is also in progress and consolidating the GPS data of the
cairns is also being carried on.

District and Division wise details of encroachment as on
31.03.2024 is enclosed here with.

2

SUSAN GOR
Asdditions] SeorelRsy
PR 114664 .
Sapest & Widhife Depurtmen
Shvumrmanat Secretaiial
Tdrrananilnpuran
Py - 26 jBRE



&/

Detalls of encroachment of Forest {in Hectors)

Detalls of encroachment Total
encroachment
Name of Sanctuarles
${.No. | Name of District Dlislo Protected Reserve Deemed and Any other | upto March 2024
n Forest Forest Forest protected typg of Forest District wise
fn Ha inHa in Ha In Ha
{in Ha} {in Ha) (inHa) | O sin Ha) {in Ha} {in Ha)
) Southern Circle
1 Thirwanantha puram | iruvananths 0.59202 0.5920
puram
2 Punajur 0.5% 097
Kollam
3 thenmala 1,99z 1.9928
9 pathanamthitta Konni 10,5898 10,5898
5 Ranni 1.7404 1.7404
Total 15.8850 15.8850
High Range Clrcle
3 Munnar 1056.6597 10586597
? Kothaman galam 434.5365 434.,0366
8 skl Kottayam 1058837 1058837
] Mankulam 358.4255 358.4255
10 Marayoor 0.03 0.03
11 |Ernakutam Munnar i 34931
Total 19910668
Chrshe
i} Fhrissus
'. Thrigssr
i¥ e Chataktkudy
14 {Ernakulam Malsyatnor
Totw ey
Fantern Cirely e
i3 B rnarkhed ' [EERVEY §U%. 1707
H Palstiad MR AT BELE I ELLE
7 Balaidead 57085 87 BRE
18 _ Witgodsur bt 657 3708 &Y 8 00
o Bata i e aem : - R
i8 RNilaendyer Seath &3 23
Total . ) 15705057 15705087
HMorthern Crele
20 Kasargod  [Kasargod 7,267 7.267
i1 Kannu Kaniuy 40,537 Al537
22 Kozhikkod Korhikkode 75429 75.4729
23 1'%, Kozhikkode 05166 05168
4 horth Wayanad FEDEA Y] 230.5123
Wayanad
25 South Wayanad 705.0679 7050679
Total 1059.3257 10663297
Wildlife Palakkad Circle
26 ”a'a“ka"di:;’"“"""“ Sitentvalley 6.2085 6.2085
Malappuram {Nilambur -
17 South ovn) Silentvalley 828 5.28
28 Wayanad Wayanad 0.6428 0.6428
25 Kannur Aralam 2400 200
Total . 14.2213 14.2213
FDPT Kottayam
30 Iaduskeks Perlyar Tiger 4.006 4.006
Aeserve East
Total 4.006 4.006
Grand Total 3386.7909 0.00 18.2273 1570.5057 4975.5239
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